7/9/22,12:10 PM

Seventeenth Loksabha

=

Title: Papers laid on the Table of the House by Ministers/Members.

HEAT 3F&d: 3 UF gHT Ued IR 19 W1ad | off diure a9 A15d
Sit |

THE MINISTER OF STATE OF THE MINISTRY OF
AYURVEDA, YOGA AND NATUROPATHY, UNANI, SIDDHA
AND HOMOEOPATHY (AYUSH) AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI SHRIPAD YESSO NAIK):
Sir, on behalf of Shri Raj Nath Singh, I beg to lay on the Table a copy
each of the following papers (Hindi and English versions):-
(1) Detailed Demands for Grants of the Ministry of Defence for
the year 2020-2021.
[Placed in Library, See No. LT-
1896/17/20]

(2) Defence Services Estimates for the year 2020-2021.
[Placed in Library, See No. LT-
1897/17/20]

TOd o1 darad # g Wl 9YT U ST SR e 39
HaTerg | I5g At (of Sref W Heare): AT 3wy Heied, o
3+ Ity Fgarh ft g Rig AR &1 3R I, 99 2020-2021 & fow
T fde T AT @t el @ faxgd I &1 T ufd (=<l aut
3{UGIl HIDHRUT) YHT Ged] TR QAT § |

1/74



7/9/22,12:10 PM

[Placed in Library, See No. LT-
1898/17/20]

THE MINISTER OF EXTERNAL AFFAIRS (DR.
SUBRAHMANYAM JAISHANKAR): Sir, I beg to lay on the Table a
copy of the Detailed Demands for Grants (Hindi and English versions)
of the Ministry of External Affairs for the year 2020-2021.

[Placed in Library, See No. LT-
1899/17/20]

H{g S91eF e w5 (ST W urafiare fARie): S, o
fAaferfad oAl &1 Th-ush ufd (gt Tt SRISH TXHR0T) JHT Ued TR
IGd§: -

(i) gy 2020-2021 & fol¢ AFg Ad9eq Ap™ Ham@y &
3! I fawga A |
[Placed in Library, See No. LT-
1900/17/20]

(i)  dY2020-2021 P AU A9 I8 9™ Hamea ot fHfd
ORUMHT =0T |
[Placed in Library, See No. LT-
1901/17/20]

ST S HAted # g 93 (fadt Yo Riv gwan:
AT 38 Teled, B 30 aRg Tgait o 35 gueT off & 3k 9
fafeiRad U=l &1 Th-Uh Ufd (fe=dl duT 3iUsit TR0 IHT Ued WX
T@T‘ﬂf{:-
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(i) a9 2020-2021 & T S S HATTT D SfIGHI ol
faega | |

[Placed in Library, See No. LT-
1902/17/20]

(ii) ay¥ 20202021 & T SO B HAGT B HAid
ORUTH! 0T |
[Placed in Library, See No. LT-
1903/17/20]

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT
AND MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN
IRANI): Sir, I beg to lay on the Table:-
(1) (1) A copy of the Annual Report (Hindi and English
versions) of the Cotton Textiles Export Promotion
Council, Mumbai, for the year 2018-2019, alongwith
Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions)
by the Government of the working of the Cotton
Textiles Export Promotion Council, Mumbai, for the
year 2018-2019.
[Placed in Library, See No. LT-
1904/17/20]

(2) (1) A copy of the Annual Report (Hindi and English
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3)

(4)

(ii)

(i)

(ii)

versions) of the Synthetic and Rayon Textiles Export
Promotion Council, Mumbai, for the year 2018-
2019, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Synthetic
and Rayon Textiles Export Promotion Council,
Mumbai, for the year 2018-2019.

[Placed in Library, See No. LT-
1905/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Carpet Export Promotion Council,
New Delhi, for the year 2018-2019, alongwith
Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Carpet
Export Promotion Council, New Delhi, for the year
2018-2019.

[Placed in Library, See No. LT-
1906/17/20]

A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Carpet
Technology, Bhadohi, for the year 2018-2019,
alongwith Audited Accounts.

0
A copy of the Review (Hindi and English versions)
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3)

(6)

(ii)

(i)

by the Government of the working of the Indian
Institute of Carpet Technology, Bhadohi, for the year
2018-2019.
[Placed in Library, See No. LT-
1907/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Apparel Export Promotion Council,
New Delhi, for the year 2018-2019, alongwith
Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Apparel
Export Promotion Council, New Delhi, for the year
2018-2019.

[Placed in Library, See No. LT-
1908/17/20]

A copy of the Annual Report (Hindi and English
versions) of the National Institute of Fashion
Technology, New Delhi, for the year 2018-2019,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the National
Institute of Fashion Technology, New Delhi, for the
year 2018-2019.

[Placed in Library, See No. LT-
1909/17/20]
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(7)

(8)

)

(1)

(i)

(1)

(ii)

(1)

A copy of the Annual Report (Hindi and English
versions) of the Sardar Vallabhbhai Patel
International School of Textiles and Management,
Coimbatore, for the year 2018-2019, alongwith
Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Sardar
Vallabhbhai Patel International School of Textiles
and Management, Coimbatore, for the year 2018-
2019.
[Placed in Library, See No. LT-
1910/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Handloom Export Promotion
Council, Chennai, for the year 2018-2019, alongwith
Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Handloom
Export Promotion Council, Chennai, for the year
2018-2010.

[Placed in Library, See No. LT-
1911/17/20]

A copy of the Annual Report (Hindi and English
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(10)

(11)

(ii)

(1)

(ii)

(1)

(ii)

versions) of the Synthetic and Art Silk Mills’
Research Association, Mumbai, for the year 2018-
2019, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Synthetic
and Art Silk Mills’ Research Association, Mumbai,
for the year 2018-2019.
[Placed in Library, See No. LT-
1912/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Northern India Textile Research
Association, Ghaziabad, for the year 2018-2019,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Northern
India Textile Research Association, Ghaziabad, for
the year 2018-2019.

[Placed in Library, See No. LT-

1913/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Man-Made Textiles Research
Association, Surat, for the year 2018-2019,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Man-Made
Textiles Research Association, Surat, for the year
2018-2019.

[Placed in Library, See No. LT-

1914/17/20]
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(12) (1) A copy of the Annual Report (Hindi and English
versions) of the Bombay Textile Research
Association, Mumbai, for the year 2018-2019,
alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions)
by the Government of the working of the Bombay
Textile Research Association, Mumbai, for the year
2018-2019.

[Placed in Library, See No. LT-
1915/17/20]

(13) (1) A copy of the Annual Report (Hindi and English
versions) of the South India Textile Research
Association, Coimbatore, for the year 2018-2019,
alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions)
by the Government of the working of the South India
Textile Research Association, Coimbatore, for the
year 2018-2019.

[Placed in Library, See No. LT-
1916/17/20]
(14) A copy each of the following Notifications (Hindi and English
versions) under sub-section (3) of Section 13 of the Central Silk
Board Act, 1948:-

(1) S.0.3785(E) published in Gazette of India dated 220d
October, 2019 nominating Shri Sudhakar Xalxo, Director,

Directorate or Rural Industries (Sericulture Sector) to serve as
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Member of the Central Silk Board for a period of three years

from the date of this notification.

(i) S.0.2802(E) published in Gazette of India dated 5" August,
2019 nominating members, mentioned therein, to serve as
Member of the Central Silk Board for a period of three years

from the date of this notification.

(111) S.0.2859(E) published in Gazette of India dated 7th August,
2019 ceasing the membership of Shri Neeraj Shekhar,
consequent upon resignation from the Member of Parliament
in Rajya Sabha w.e.f. 15.07.2019 as member of the Central
Silk Board.

[Placed in Library, See No. LT-1917/17/20]
(15) A copy each of the following papers (Hindi and English
versions):-

(1)  Detailed Demands for Grants of the Ministry of Textiles for
the year 2020-2021.

[Placed in Library, See No. LT-1918/17/20]

(11) Detailed Demands for Grants of the Ministry of Women and
Child Development for the year 2020-2021.

[Placed in Library, See No. LT-1919/17/20]

(111) Output Outcome Framework of the Ministry of Women and
Child Development for the year 2020-2021.

[Placed in Library, See No. LT-1920/17/20]

THE MINISTER OF HEALTH AND FAMILY WELFARE,
MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER
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OF EARTH SCIENCES (DR. HARSH VARDHAN): Sir, [ beg to lay

on the Table:-
() (1)
(i1)
2) (1)
(i1)
3 O
(11)

A copy of the Annual Report (Hindi and English
versions) of the Technology Development Board,
New Delhi, for the year 2018-2019, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the
Technology Development Board, New Delhi, for the
year 2018-2019.

[Placed in Library, See No. LT-

1921/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Aryabhatta Research Institute for
Observational Sciences, Nainital, for the year 2018-
2019, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Aryabhatta
Research Institute for Observational Sciences,
Nainital, for the year 2018-2019.

[Placed in Library, See No. LT-

1922/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Birbal Sahni Institute of
Palaecosciences, Lucknow, for the year 2018-2019,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Birbal
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(4)

()

(6)

(1)

(ii)

(1)

(ii)

(1)

Sahni Institute of Palacosciences, Lucknow, for the
year 2018-2019.
[Placed in Library, See No. LT-
1923/17/20]
A copy of the Annual Report (Hindi and English
versions) of the Indian Institute of Astrophysics,
Bengaluru, for the year 2018-2019, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Indian
Institute of Astrophysics, Bengaluru, for the year
2018-2019.
[Placed in Library, See No. LT-
1924/17/20]
A copy of the Annual Report (Hindi and English
versions) of the International Advanced Research
Centre for Powder Metallurgy and New Materials,
Hyderabad, for the year 2018-2019, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the
International Advanced Research Centre for Powder
Metallurgy and New Materials, Hyderabad, for the
year 2018-2019.
[Placed in Library, See No. LT-
1925/17/20]
A copy of the Annual Report (Hindi and English

versions) of the Satyendra Nath Bose National
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(7)

(8)

9)

(ii)

(1)

(i1)

(1)

(ii)

(1)

Centre for Basic Sciences, Kolkata, for the year
2018-2019, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Satyendra
Nath Bose National Centre for Basic Sciences,
Kolkata, for the year 2018-2019.
[Placed in Library, See No. LT-
1926/17/20]
A copy of the Annual Report (Hindi and English
versions of the Indian National Science Academy,
New Delhi, for the year 2018-2019, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Indian
National Science Academy, New Delhi, for the year
2018-2019.
[Placed in Library, See No. LT-
1927/17/20]
A copy of the Annual Report (Hindi and English
versions) of the Indian Science Congress
Association, Kolkata, for the year 2018-2019,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Indian
Science Congress Association, Kolkata, for the year
2018-2019.
[Placed in Library, See No. LT-
1928/17/20]
A copy of the Annual Report (Hindi and English
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(10)

(11)

(ii)

(1)

(ii)

(1)

(ii)

versions) of the National Academy of Sciences,
India, Prayagraj, for the year 2018-2019, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the National
Academy of Sciences, India, Prayagraj, for the year
2018-2019.

[Placed in Library, See No. LT-

1929/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Wadia Institute of Himalayan
Geology, Dehradun, for the year 2018-2019,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Wadia
Institute of Himalayan Geology, Dehradun, for the
year 2018-2019.

[Placed in Library, See No. LT-

1930/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Technology Information,
Forecasting and Assessment Council, New Delhi,
for the year 2018-2019, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the
Technology  Information, Forecasting and
Assessment Council, New Delhi, for the year 2018-
2019.
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(12)

(13)

(14)

(1)

(ii)

(1)

(i1)

(1)

(ii)

[Placed in Library, See No. LT-

1931/17/20]

A copy of the Annual Report (Hindi and English

versions) of the Bose Institute, Kolkata, for the year
2018-2019, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions)

by the Government of the working of the Bose
Institute, Kolkata, for the year 2018-2019.

[Placed in Library, See No. LT-

1932/17/20]

A copy of the Annual Report (Hindi and English
versions) of the National Innovation Foundation-
India, Gandhinagar, for the year 2018-2019,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English
versions) by the Government of the working of the
National Innovation Foundation-India, Gandhinagar,
for the year 2018-2019.

[Placed in Library, See No. LT-

1933/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Institute of Nano Science and
Technology, Mohali, for the year 2018-2019,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Institute of
Nano Science and Technology, Mohali, for the year
2018-2019.
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(15)

(16)

(17)

(1)

(ii)

(i)

(ii)

[Placed in Library, See No. LT-
1934/17/20]
A copy of the Annual Report (Hindi and English
versions) of the Indian Association for the
Cultivation of Science, Kolkata, for the year 2018-
2019, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Indian
Association for the Cultivation of Science, Kolkata,
for the year 2018-2019.
[Placed in Library, See No. LT-
1935/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Jawaharlal Nehru Centre for
Advanced Scientific Research, Bengaluru, for the
year 2018-2019, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Jawaharlal
Nehru Centre for Advanced Scientific Research,
Bengaluru, for the year 2018-2019.

[Placed in Library, See No. LT-

1936/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Indian Academy of Sciences,
Bengaluru, for the year 2018-2019, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions)
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by the Government of the working of the Indian
Academy of Sciences, Bengaluru, for the year 2018-
2019.
[Placed in Library, See No. LT-
1937/17/20]
(18) (1) A copy of the Annual Report (Hindi and English
versions) of the Regional Centre for Biotechnology,
Faridabad, for the year 2018-2019, alongwith
Audited Accounts.
(i1)) Statement regarding Review (Hindi and English
versions) by the Government of the working of the
Regional Centre for Biotechnology, Faridabad, for
the year 2018-2019.
[Placed in Library, See No. LT-
1938/17/20]
(19) A copy each of the following papers (Hindi and English
versions):-

(1) Memorandum of Understanding between the Bharat
Immunologicals and Biologicals Corporation Limited and the
Department of Biotechnology, Ministry of Science and
Technology, for the year 2019-2020.

[Placed in Library, See No. LT-1939/17/20]

(i) Memorandum of Understanding between the Biotechnology
Industry Research Assistance Council and the Department of
Biotechnology, Ministry of Science and Technology, for the
year 2019-2020.

[Placed in Library, See No. LT-1940/17/20]
(20) A copy each of the following papers (Hindi and English

versions) under sub-section (1) of Section 394 of the Companies
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(a)

(b)

21)

(22)

Act, 2013:-

(1) Review by the Government of the working of the
Central Electronics Limited, New Delhi, for the
year 2018-2019.

(11)  Annual Report of the Central Electronics Limited,
New Delhi, for the year 2018-2019, alongwith
Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT-
1941/17/20]

(1) Review by the Government of the working of the
National Research Development Corporation, New
Delhi, for the year 2018-2019.

(1) Annual Report of the National Research
Development Corporation, New Delhi, for the year
2018-2019, alongwith Audited Accounts and
comments of the Comptroller and Auditor General
thereon.

Two statements (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (20)

above.

[Placed in Library, See No. LT-
1942/17/20]

(1) A copy of the Annual Report (Hindi and English
versions) of the Consultancy Development Centre,
New Delhi, for the year 2018-2019, alongwith
Audited Accounts.

(11) A copy of the Review (Hindi and English versions)
by the Government of the working of the
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(23)

(24)

Consultancy Development Centre, New Delhi, for
the year 2018-2019.
Statement (Hindi and English versions) showing reasons
for delay in laying the papers mentioned at (22) above.
[Placed in Library, See No. LT-
1943/17/20]

A copy each of the following papers (Hindi and English
versions):-
(1) Detailed Demands for Grants of the Ministry of Science
and Technology for the year 2020-2021.
[Placed in Library, See No. LT-1944/17/20]
(1))  Output Outcome Framework of the Ministry of Science and
Technology for the year 2020-2021.
[Placed 1n Library, See No. LT-1945/17/20]
(ii1))  Detailed Demands for Grants of the Ministry of Health and
Family Welfare for the year 2020-2021.
[Placed in Library, See No. LT-1946/17/20]
(iv) Output Outcome Monitoring Framework of the Ministry of
Health and Family Welfare for the year 2020-2021.
[Placed in Library, See No. LT-1947/17/20]

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT, FOREST AND CLIMATE CHANGE (SHRI
BABUL SUPRIYO): Sir, on behalf of Shri Prakash Javadekar, I beg to
lay on the Table:-
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(1) A copy of the Prasar Bharati (Audience Research Posts)
Recruitment Rules, 2019 (Hindi and English versions) published

in Notification No. G.S.R.866(E) in Gazette of India dated 21°
November, 2019 under Section 34 of the Prasar Bharati
(Broadcasting Corporation of India) Act, 1990.
[Placed in Library, See No. LT-1948/17/20]
(2) (1) A copy of the Annual Report (Hindi and English
versions) of the Indian Institute of Mass
Communication, New Delhi, for the year 2018-2019,
alongwith Audited Accounts.
(11) Statement regarding Review (Hindi and English
versions) by the Government of the working of the
Indian Institute of Mass Communication, New Delhi,
for the year 2018-2019.
(3) Statement (Hindi and English versions) showing reasons
for delay in laying the papers mentioned at (2) above.
[Placed in Library, See No. LT-
1949/17/20]

(4) A copy each of the following papers (Hindi and English
versions):-
(1)  Detailed Demands for Grants of the Ministry of Information
and Broadcasting for the year 2020-2021.

[Placed in Library, See No. LT-1950/17/20]

(i1) Output Outcome Monitoring Framework of the Ministry of
Information and Broadcasting for the year 2020-2021.

[Placed 1n Library, See No. LT-1951/17/20]
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maﬁ?ﬂwwﬂsmlﬁr(sﬁmwmﬁm
AR, # FufRed U 94 Ued )R Rad1 §: -

(1) (D) Gaud ITTS! AP HHEAIR & R fdwm a8 (gaad-
H41T BITR
218 §1S), YR & a8 2017-2018 & ANV D Widdad Hi Th
gfd (g5t aUT 33T TXH0m) Ul AR Ifed T |

@) Id TS ST BER R 3Rk R a1 (qdad-
D1 BTRTR
fR1&m AS), AR & a¥ 2017-2018 B HRIBRI DI IRBR
SRT THI& Dt T Ufd (gl T SIS G¥hron) |

2) IWEd (1) # IfcaRad T=f &1 4T Ued IR 3@+ | gu fadd &
PHRUIGIA  ara faaxur (fR=at auT 3iUSi HhR) |
[Placed in Library, See No. LT-1952/17/20]
3) a9 2020-2021 & T 4 HATTT DI e B [axgd AW B
U Ufd (fewal auUT Uit Twehr) |
[Placed 1n Library, See No. LT-1953/17/20]

9T B HArad § IS Wl 9UT YR SERT 3R Al I9H
ﬁamﬁwﬁ(aﬂalﬁqmﬁwm:nﬁ:ﬂas{w&rﬂ%ﬁaﬂ,ﬁ
3= vy Tganft &Y 39 Sgoiid &g &t 3R T, a8 2020-2021 & forw
i1 {1 &1 T uiRomdt S war &f U ufd (el auT 3ivsi
TXHT) THT Ued IR IGATE |
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[Placed in Library, See No. LT-1954/17/20]

THE MINISTER OF STATE OF THE MINISTRY OF
AYURVEDA, YOGA AND NATUROPATHY, UNANI, SIDDHA
AND HOMOEOPATHY (AYUSH) AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI SHRIPAD YESSO NAIK):
I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English
versions) under sub-section (3) of Section 36 of the Indian
Medicine Central Council Act, 1970:-

(1) The Establishment of New Medical College, Opening of
New or Higher Course of Study or Training and Increase of
Admission Capacity by a Medical College Regulations, 2019
published in

Notification No. F. No. 3-16/2018-Regulation (13A) in

Gazette of India dated 18P July, 2019.
(i1) The Indian Medicine Central Council (Post Graduate

Ayurveda Education) Amendment Regulations, 2019
published 1in Notification No. F. No. 4-90/2018-

P.G.Regulation (Ayurved) in Gazette of India dated 29th § uly,

2019.
[Placed in Library, See No. LT-1955/17/20]
(2) A copy of the Statement (Hindi and English versions) explaining
reasons for not laying the Annual Reports and Audited Accounts of
the following institutions within the stipulated period of nine

months after the close of the accounting year 2018-2019:-

(1)  Central Council for Research in Ayurvedic Sciences, New Delhi
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(i1)  National Institute of Ayurveda, Jaipur
(111)  Post Graduate Teaching & Research in Ayurveda, Jamnagar
(iv)  National Academy of Ayurveda, New Delhi

(v) National Institute of Homoeopathy, Kolkata

(vi)  Indian Medicines Pharmaceutical Corporation Ltd., Mohan
(Alomora)

(vii) Pharmacopoiea commission of Indian medicine &

Homoeopathy gaziabad

(viii) North Eastern Institute of Folk Medicine, Pasighat
(1x) North Eastern Institute of Ayurveda and Homoeopathy,
Shillong (NEIAH)

(x)  All India Institute of Ayurveda, New Delhi
[Placed in Library, See No. LT-1956/17/20]
(3) (1) A copy of the Annual Report (Hindi and
English versions) of the Central
Council for Research in Yoga and Naturopathy,
New Delhi, for the year 2018-2019, alongwith
Audited Accounts.

(1) A copy of the Review (Hindi and English
versions) by the
Government of the working of the Central
Council for Research in Yoga and Naturopathy,
New Delhi, for the year 2018-2019.

[Placed in Library, See No. LT-
1957/17/20]
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(4)

)

(6)

(1)

(ii)

(1)

(i)

A copy of the Annual Report (Hindi and
English versions) of the
Morarji Desai National Institute of Yoga, New
Delhi, for the year 2018-2019, alongwith
Audited Accounts.

A copy of the Review (Hindi and English
versions) by the
Government of the working of the Morarji
Desai National Institute of Yoga, New Delhi, for
the year 2018-2019.

[Placed in Library, See No. LT-

1958/17/20]

A copy of the Annual Report (Hindi and
English versions) of the North Eastern Institute
of Ayurveda and Homoeopathy, Shillong, for
the years 2016-2017 and 2017-2018, alongwith
Audited Accounts.
A copy of the Review (Hindi and English
versions) by the Government of the working of
the North Eastern Institute of Ayurveda and
Homoeopathy, Shillong, for the years 2016-
2017 and 2017-2018.
Two statements (Hindi and English versions)
showing reasons for delay in laying the papers
mentioned at (5) above.

[Placed in Library, See No. LT-

1959/17/20]
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(7)

(8)

©)

(1)

(i)

(1)

(i)

(1)

(i1)

A copy of the Annual Report (Hindi and
English versions) of the Central Council of
Homoeopathy, New Delhi, for the year 2018-
2019, alongwith Audited Accounts.
A copy of the Review (Hindi and English
versions) by the Government of the working of
the Central Council of Homoeopathy, New
Delhi, for the year 2018-2019.

[Placed in Library, See No. LT-

1960/17/20]

A copy of the Annual Report (Hindi and
English versions) of the National Institute of
Siddha, Chennai, for the year 2018-2019,
alongwith Audited Accounts.
A copy of the Review (Hindi and English
versions) by the Government of the working of
the National Institute of Siddha, Chennai, for
the year 2018-2019.

[Placed in Library, See No. LT-

1961/17/20]

A copy of the Annual Report (Hindi and
English versions) of the Central Council for
Research in Unani Medicine, New Delhi, for
the year 2018-2019, alongwith Audited
Accounts.
A copy of the Review (Hindi and English

versions) by the Government of the working of
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the Central Council for Research in Unani
Medicine, New Delhi, for the year 2018-2019.

Statement (Hindi and English versions) showing

(10) reasons for delay in laying the papers mentioned at

(9) above.
[Placed in Library, See No. LT-
1962/17/20]
(11) (1) A copy of the Annual Report (Hindi and

(i1)

(12)

(13) (1)

(ii)

English versions) of the Central Council of
Indian Medicine, New Delhi, for the year 2018-
2019, alongwith Audited Accounts.
A copy of the Review (Hindi and English
versions) by the Government of the working of
the Central Council of Indian Medicine, New
Delhi, for the year 2018-2019.
Statement (Hindi and English versions)
showing reasons for delay in laying the papers
mentioned at (11) above.

[Placed in Library, See No. LT-

1963/17/20]

A copy of the Annual Report (Hindi and
English versions) of the Central Council for
Research in Homoeopathy, New Delhi, for the
year 2018-2019, alongwith Audited Accounts.
A copy of the Review (Hindi and English
versions) by the Government of the working of
the Central Council for Research in
Homoeopathy, New Delhi, for the year 2018-
2019.
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(14) Statement (Hindi and English versions)
showing reasons for delay in laying the papers
mentioned at (13) above.

[Placed in Library, See No. LT-
1964/17/20]

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH

AFFAIRS AND SPORTS AND MINISTER OF STATE IN THE

MINISTRY OF MINORITY AFFAIRS (SHRI KIREN RIJIJU): Sir,

I beg to lay on the Table a copy each of the following papers (Hindi and

English versions):-

) Detailed Demands for Grants of the Ministry of Minority
Affairs for the year 2020-2021.

[Placed in Library, See No. LT-1965/17/20]

(i1) Output Outcome Framework of the Ministry of Minority
Affairs for the year 2020-2021.

[Placed in Library, See No. LT-1966/17/20]

U¥plid HATad & Isg WA 9YT gded UATAd & 39 HAT (ot

UgTe Rig ueq): -1 e Ogied, ¥ FufaRad v 9yt ted

LT §: -
(1) Fgfafed w3 @ te-us ufd (o<l U1 3iUSH Shu): -
WPH) TV 2020-2021 & o€ Teq T3 B el B faxqd
i |
[Placed in Library, See No. LT-1967/17/20]

@hH  T¥ 2020-2021 & AU Ged HA@y o Hld gRomeE
O |

[Placed in Library, See No. LT-1968/17/20]
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2) (TH) Farad JHU™ YR, garad & ay 2018-2019 & ATN®
PIREERE]
TS Uld (B8l dUT TS TeHRUT) TUT TRATIRI e o |
@hH  darad uYH IRIM, derad & ay 2018-2019 &
PHIIDHI Bl WDHR gRT THIET i T ufd (Bt aur el
TIH) |
3) IWEd (2) # IfcaRad g=f &I U Ued IR @+ | gu fadd &
PHRUT G are faaror (el auT 3iSi dwhru) |
[Placed in Library, See No. LT-1969/17/20]
4) (TH) HAET BIISYH, Ts & a8 2017-2018 3R 2018-2019
& T
gfdded &I Te uid (<l dur iUl dwsron qu
AR @ | (Gl HAET BISSTE, Ao & ay 2017-
2018 31 2018-2019 P HIYHRU]
DI WHR gRI A& BI TP Ufd (et quT iUt J&hon)

|
(5) IWeEd (4) H IfcaRad T= &I IHT Ued IR 7@ | gu fadd &
HRUT G a7l &l fdaxur (Flg=<l quT SRSl e |

[Placed in Library, See No. LT-1970/17/20]

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING
AND URBAN AFFAIRS, MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION AND MINISTER OF STATE IN
THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI
HARDEEP SINGH PURI): Sir, I beg to lay on the Table a copy each

of the following papers (Hindi and English versions):-
(1) Detailed Demands for Grants of the Ministry of Housing and

Urban Affairs for the year 2020-2021.

[Placed in Library, See No. LT-1971/17/20]
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(2) Output Outcome Framework of the Ministry of Housing and Urban

Aftairs for the year 2020-2021.

[Placed in Library, See No. LT-1972/17/20]

WA 3R TRaR Hearvr wamad § sy w3t (o oif i+ s9R
Td): 3ee Heied, § MUfdRad U3 9T Ued TR 39T &-

HUAT HAFTH, 2013 BT URT 394 DI JU-YRT (1) F fald
fAaferfad ol &1 th-ush ufd (el auT sl TXhr) -

(1

(@) (Uh) Tauaud Afeusd fafiice, fosaaRy & au

@

2018-2019 & HTABIUI DI WRDHR GRT JHI&T|
Touaud Afsud fafiics, foeaT@Ra &
e tfdded, TETRIfed o dul 39 W
- HgTaETUR & i fewior|

[Placed in Library, See No.

LT-1973/17/20]

(&) (KP)

@)

@

UdUAUd A US di3ce  giied  fofies,
qGTS P Y 2018-2019 P BB DI DR
SR THer|

TAUAUd HeR TS I156S gikicd fiies, dadad
&1 ¥ 2018-2019 P AMN® Ufdded, AQTORITed
A9 dUl 39 W FEEG-UgaERige: B
femgfori|

[Placed in Library, See
No. LT-1974/17/20]

(K)

TIUAUd dePheaR fafies, foea TRy & ay
2018-2019 & HIAGIUI D IRDBR GIRT THI&T|
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@

CIBNCED

@

(&) (Ud)

@

(&) (D)

TIUAUd ARhHR f[Aafies, faeaTaqRyd &1 ay

2018-2019 T It Ufdde, TRTURIEd g auT

31 IR FoF®-AgTaauRig® o fewfori|

[Placed in Library, See
No. LT-1975/17/20]

TAH & Y 2018-2019 B BB Bt WRBR GR]
1|

a1 Werifcd e wHygfced  foffics,
TAH &1 a8 2018-2019 &1 Al Ufdded,
AETRITEd ok TUT 39 IR s -Agraaraiies
o1 fewfori|

[Placed in Library, See
No. LT-1976/17/20]

TAUAUd e e, fdsaddRy & ay
2018-2019 & BRIDHUN BT TRHR GRT JHIET
(&=t auT Sl Hwmiun) |

TaUAUd dic® fAfice, fasaddRy &1 ay
2018-2019 H1 AT e Ufdda-, RATORIf&d oika
dYT 39 R Hazw-AgTaaaRied &f fewfori

[Placed in Library, See No.

LT-1977/17/20]
TAUAUd 3Whlcd Aidas faffes, favaidqRa &
aY¥ 2018-2019 B HRIBIU Bt TIHR gRT JHT&T|
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(@) TIAUd shIced Ifdad fafies, favada
&1 1 Ufdde, TRATaRIfed o’d duT 39 W
= - AgTeRaTuRI&® B fewfory|

[Placed in Library, See

No. LT-1978/17/20]

() (W) e T SReyge ot Awa adw 1s
SR gifucd, auf & a8 2018-2019 & dT¥H
gfdded ot T Ufd (fewal U1 RIS TRHR0T) qUT
ETURIfEd o |

@ wgre it Efeeye it Afedhd e Ug
HIRE gitkyed, guf & av 2018-2019 &
HTHHIV DI IRBR GRT JHIET D To Uld (B!
YT SISt HIHI) |

[Placed in Library, See
No. LT-1979/17/20]

3) (@P) YR I ukve & SifIHHu A dis 3Hih
a9 & Y 2018-2019 & A& Ufddgd & Th
gfd (et auT 3iOSH T |

@) YR rgfaTH uRkye P ifsH 9IS 3w
-9 & 9y 2018-2019 & dTf¥d c@T3f] & Uh
gfd (et Ut 3TSH TXH0N) TUT T W
AETURIET Hfdae |
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(@) YR mgfas= uiue & ifIHHu H §rs 31
-9 & dY 2018-2019 & HRIBU B INBR
GRT GHI& 1 Top Ufd (fe=dl quT 3iTiei Tenu)|

[Placed in Library, See No.

LT-1980/17/20]

(4) (UP) A ERecye 3Hih TAaed, AusT & ay
2018-2019 & ATV UfdacH &1 T Ufd (o<l
dUT SIS BT TUT RATIRIEHd o |

@) A ey 3 TrRdiBe, A1ueT & a¥
2018-2019 & BB DI TRDR GRT THIE P}
T Ufd (fR=at quT 33T Tehr) |

[Placed in Library, See No.

LT-1981/17/20]

(5) (TP) 3RIT URART SGfAT T, BB & a9
2018-2019 & AN Ufddad &1 T wld (el
YT SIS TTHOT) TYT ARATIRIET o |
@ sfEe Rl SMYfdTH JRuF, BRGY &y
2018-2019 & HTIBIU Bl TRHR GRT THIET Bt
T Uld (fRwal auUT SRISH T¥ehr) |

[Placed in Library, See

No. LT-1982/17/20]

(6) (TP) IoHd sRecye 3Hh WHfSHA TS AR
SO, 3Msolid & a8 2018-2019 & dlN®
gicdae i Teb Ui (fgal duT 3{USit T¥HRUT) qul
ETURiferd ok |
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@) I Sfeeye 3 RMfswd Us AR
IS, 3ATSolld & a8 2018-2019 o HIIDBRUI
DI IRDHR gRI THIE DI T Ufd (=<l auT
3G TXHI) |

[Placed in Library, See
No. LT-1983/17/20]

(7) (UP) TR sReeye 3w 2feal, TR & 99 2018-2019
o dIfes Ulclda o1 Teb ufd (fg=dl qur SISt
TTHIT) dUT RATIRI&d W |

@ TR SfReeye 3 < EaT, TR P 9N 2018-2019
& BHRIBI B WHR GRT JHIET BT U Ufd
(B3t quT SIS TXaun) |

[Placed in Library, See

No. LT-1984/17/20]
®) (TP) JFd e Rewy R Yoz, 7 et & o

2018-2019 & AP Hfddad oI U ufd (el
dYUT 3RS HEHRT) |

@) I e Rieg R Iex, 73 feweh & a9
2018-2019 & AN cr@Ts3fl &1 U Ufd (e=al au
SISt YXHRN) TUT I TR AWTIRIEH Ufde |

@) Jerd e Rery R dex, =8 Reeht & adf
2018-2019 & HTIBIU Bl TRHR GRT THIET Bt
T Ui (fewal T SRIST T¥ehr) |

[Placed in Library, See

No. LT-1985/17/20]
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(9) @P) {oHd Sfeeye 3w Afshd SIS, Shid &
gy 2018-2019 & dTN® Hldded &1 T Ufd (Bl
YT ST BT TYT RATIRIE T o |
@ e sReeye 3itp Afeewd AR, Shd &
Y 2018-2019 B HTIBUT Bl TRHR GRT THI&T
D TP Ud (el qYT TSIt TDR) |

[Placed in Library, See No.

LT-1986/17/20]

(10) (D) Wil MUY dRalds Jdo-d sReeye 3
Hod g, doTQR & dY 2018-2019 & dldh
gfcida &1 T Ufd (fg=t T SIS H¥h0T) T
AETORIfard o |

@ Ay M dRarars o sReege i

Hod B, dOQR o 9y 2018-2019 & HRIDHRU] Bl
IRBR GRI THIET D Th Ufd (feal aT 3iUSH

TTHIT) |

[Placed in Library, See

No. LT-1987/17/20]

(11) (UP) Sed BRI ATh sfear, 73 e & av 201 8-
2019 & TN Ufdded &1 T ufd (fewal auT
SfUSI TXHIUT) dUT TATURIEd oRa |

@) ca HRINTA 31T 2fTar, 73 fReeeht & a9 201s-

2019 & HTABR] D} YIHR GRT THIET B Th
g (fRwal dUT ST TXHR0N) |

[Placed in Library, See

No. LT-1988/17/20]
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(12) RIRe 3R 30 Tt e (fAFmu= &1 ufauey 3iR SUR qul
gIforey, IdTe, Ueld SR faavur &1 fafgeq) sfafad, 2003 &t
YRT 31 I IU-YURI(3) P fdvid TR TAT A1.H1..633(31), Sl 5
RydeR, 2019 & HRA o IoT9F H USRI g3 oY, 9uT forges gR1 I9H
3fctiRad diF AP il URI&NUT TANTRITCATST bl HI-dT Ue i T3
2, B U ufd (Rt qur 3ish G|

[Placed in Library, See No. LT-

1989/17/20]

(13) 3Ny 3R gare It iffad, 1940 Pt URT 38 & 3fdid
Foffed siigEmTsll 3t Te-ue uf (= aur siish e -

(UP) 3Ny 3R Uy IRl (§Rgdt IeE) faH, 2019
ol 13 RideR, 2019 & HRA & IS0 T HTERGHHT AT
1.1, 653(31) H UhIiRId gu Y|

@) SNy R TITe TRt (SREat SRNe) FaE, 2019 S
6 FdeR, 2019 & URd o IAoUF H SUGAAT T=AT
1.1, 828(31) T UehIiRId gU Y|

(@) aiefey 3R e Sl (gHat ) Fad, 2019 S
22 30, 2019 & HRA & Io0F § ARG T=m
BT, 317(3)H USIRA T Y |

[Placed in Library, See No.

LT-1990/17/20]

(14) ool AT, 1948 B URT 18 DI IUYRT (4) & 3idid
fgferiaa sifergEmTsil &1 teh-ue ufd (=<t quT 3fiielt TXhru).-
P) w3 fafmm, 2008 S 16 AR, 2008 & YR &
ATgd oA T ST ST 14-126/2007-
Uiit3i1g/1756-57 H UHIRIG gU Y|
@ eI srae § I @ o Ak sE
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Had YR Qe uiee faf[aH, 2012 S 31 30T,

2012 & YR & gD o= H IR G

14-1/11-G10131T-0EY-Ud H UHI1RId gT |

fRrenm fafam, 1991 S 11 S8, 1992 & YR &
) Irarfed IS B SHUGEHET WBAT 14-55/87(UIC)

URiT3118/2484-2887 T Uh1IRId §U A

[Placed in Library, See No.

LT-1991/17/20]

(15) P YA SRt SfAFTH, 2019 BT YRT 58 & Sfdild

P siftrgaell 1 ue-ue uf (&= aum siief wwmu).-

(TP) I YA SN (Tl &t FAgfay ot Afd
JYUT TSR, 36T dd-, U aUT 9T & g9 Td
T 3R uRGufral, saraanie aut aifvifcas st
D1 IgIyum) 99, 2019 S 13 RIdsR, 2019 & YR
& IOUF H SHUGEA T=AT FHLA. 650(3) H
YH1IRId U |

@) T SafdTE mENT @elt BT At R,
g Ufdded duT 3= UfadeAr ud faavon @
TaipRun) 99, 2019 ST 16 RIdeR, 2019 & HURd
& IOUF H SO F=AT FHLA. 660(3) H
YHTIRId U |

(@) 1T Syfdy 3, W s (A1) Jew @)
fAgfed ot Afd aUT Sreaer Td &l & o=, U dT
Ja1 & 97 T 21d, 3R uRIuial, Taqiiies iR
qiocde® ®l &I 3GaINoM) HaH, 2019 S 13
RIdeR, 2019 & URd & IS0 T LI T=AT
1. BT, 647(31) T UhTiRd U Y|

([@AR) IS YT maNT, ST Weiar ke

35/74



7/9/22,12:10 PM

(AR TG I IFgdr dYT 3Hd) 99, 2019 S
13 RIdeR, 2019 & YR & IS0 H UG G
- LB 648(3n) H USRI gU A

(A1) 81T Sfds smanT (Rifdar giren! o1 gt &
TeaipRn) W, 2019 S 13 RdeR, 2019 & HURd
& IOUF T SO H-AT FLHLA. 649(3) I
YRR U

(B8) H1.31M. 3162(31) S 02 SR, 2019 & HR & ISUH
o URTIRIT g3 T, 9uT forisdh gRT I9H Ifewifad
g & Hidug graurl & 2 fdsR, 2019 9
T ST T B |

(TTd) PH1.3MT. 3842(30) S 24 ISR, 2019 & HRd &b
10 | URTIRIG g3 o7 quT e gRT Smyfagm
WRARIGE! uRvg # $8 3R ufafal & mfid
far T g |

(313) D131, 3677(3) T BT 3682(3f) S 11 3K,
2019 & YR & ISU= T UhIRd gU o, TUT foHdb
R IgfdTy WRieH! uRwe # T SR
gfafaferal &) wnfire fosar mar g

@ BT 3696(30) T 11 SR, 2019 F YR F

IO | USRI 3T o1, ayT oy faAid 10

3SR, 2019 DI AT TBAT DI.3T. 3569(3() I
gfeus 3afdy 81

(GX) BT.31T. 3659(30) Sl 10 3SR, 2019 P HRd & JS(UA
o UeIRG gom o1, 9yt e grT Smyfdy
RHRIGH! URYE &1 16 fhar a1 8|
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[Placed in Library, See No.
LT-1992/17/20]

(16) Fgfafed S=Ml & av 2018-2019 & aI¥® UfddeAl ad
AATIRIfe SRarsil o Y&fd TaT Iy Bt JHIGT & T Al 718
fuffea srafd & HiaR IHT Ued R 9 3@ 91 & SR Y S ard
faaRoT ot T Ufd (fg=<t quT U FEh0T):-

(@) ATTtas, Sidahid

@R) AR UYeiRH LlaagoRE he, |5 faedl
(U1 A=A SRecye 3 s TS Bitrell dahaR, 7S e
©8) Joa Hfisea faas g, 72 et
(e ForaeR, ggert

(3(T3) URE IS[Ue sRecye 1 AfSHd ToheH Uus R, delie
) sifa ST Sfeeye sifr Dfewa wEdw, 3 fow
(FRE) 3HTd SfST1 SReeye 3P Afshd Jreddl, Tel

@ RE) 3T sfear Efeeye i AfSHa AR, HIud
((RE) 3fid efeur sfecye 3 AfSHd SIS, AR
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(@ﬂa&ﬁagﬁs’mma{ﬁﬁ%mm g, FARRT
(TFR) 3d SfSTT SRECYL 3P AiSHd ST, IR
(3[ORE) AHId S[STT SRECYT 3P HiSHd Aredol, ANTYR
(IAN) ST BB I HHRME, miorarETg
@) s YUt Us Wuse e 3t gfegan, 73 faeh
(3FD ) A SRece HTH Hed g TS R IS, diE
(ST3¥) SR SReeyC P U= I, 4as
(d=H) TTgere frae Her, 3eqR
(A1) UTgeR R der, YaaeaR
(Ui ITqaie R Tex, affrarg @il am)

(BN IR g Her, T8
(GRS UTgae R Jex, AR, 7.7

[Placed in Library, See No. LT-1993/17/20]

(17) T YS 1y W], 75 feril & ay 2017-2018 TUT 2018-
2019 & TN Ufdde-l duT arRaTaRiierd aarsil & Jafdd ar aul
@ JHIM & T A1 718 &1 HuiRa srafy & ofidR It gea R A
TG O & HRUN BT G Tt f[Gaxor &f Th ufd (Fg=at aur 3iish

EH) |

[Placed in Library, See No. LT-1994/17/20]
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(18)  SHEAT FRUAT HIY (AR UTYARH LadRoRH He),
Ts fewett & avf 2018-2019 & 1w Ufdde ot T Ufd
(=<t a1 3T TEHRON) qYUT T@TaRIferd T |

(19) IWad (18) H Ifcafad T3 &I GHT Ued WR IW H U
fode & HRU WA aren fowu (@< aur sish
TITHY) |

[Placed in Library, See No. LT-1995/17/20]

U9 &t #Areg § 359 HEl YT HIRY S 3R Al S
e | Iy Wt (oft Sl 3w Auare): sreme Heied, d did
ITH TdEIUT 2018-2019 (FUS T 3R N 1 T Ul (et auT St
TIDHRUT) YHT Ued IR IWAT § |

[Placed in Library, See No. LT-1996/17/20]

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT, FOREST AND CLIMATE CHANGE (SHRI
BABUL SUPRIYO): Sir, I beg to lay on the Table:-
(1) (1) A copy of the Annual Report (Hindi and English
versions) of the Central Pollution Control Board,
Delhi, for the year 2018-2019, alongwith Audited
Accounts.
(i1)) A copy of the Review (Hindi and English versions)
by the Government of the working of the Central
Pollution Control Board, Delhi, for the year 2018-
2019.
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[Placed in Library, See No. LT-
1997/17/20]

(2) A copy each of the following Notifications (Hindi and English

versions) under Section 25 of the Environment (Protection) Act, 1986:-

(1) S.0.2522(E) published in Gazette of India dated 15th July,

2019 making certain amendments 1in Notification No.

S.0.5120(E) dated 3™ October, 2018.

(11) S.0.3023(E) published in Gazette of India dated 2ond
August, 2019 relating to certifying instruments and

equipments for monitoring air quality.

(iii)  S.0.2502(E) published in Gazette of India dated 12t July,
2019 regarding Blue Flag Certification of twelve beaches.

(iv) S.0.3248(E) published in Gazette of India dated 11t
September, 2019 regarding reconstitution of Gujarat Coastal

Zone Management Authority.

(V) S.0.3903(E) published in Gazette of India dated 30t
October, 2019 regarding reconstitution of Kerala Coastal Zone

Management Authority.
(vi) S.0.5768(E) published in Gazette of India dated 16th

November, 2018 regarding extension/renewal of the tenure to

the private environmental laboratories.

(vii) S.0.3744(E) published in Gazette of India dated 16
November, 2018 regarding extension/renewal of the tenure to
the private environmental laboratories.

[Placed in Library, See No. LT-1998/17/20]
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3) A copy each of the following papers (Hindi and English

versions):-

(1) Detailed Demands for Grants of the Ministry of

Environment, Forest and Climate Change for the year 2020-
2021.

[Placed in Library, See No. LT-1999/17/20]

(11) Output Outcome Monitoring Framework of the Ministry of
Environment, Forest and Climate Change for the year 2020-2021.
[Placed in Library, See No. LT-2000/17/20]
(4) (1) A copy of the Annual Report (Hindi and English
versions) of the
Salim Ali Centre for Ornithology and Natural
History Coimbatore, for the year 2017-2018,
alongwith Audited Accounts.
(11) A copy of the Review (Hindi and English versions)
by the Government of the working of the Salim Ali
Centre for Ornithology and Natural History,
Coimbatore, for the year 2017-2018.
(5) Statement (Hindi and English versions) showing reasons
for delay in laying the papers mentioned at (4) above.
[Placed in Library, See No. LT-
2001/17/20]

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT, MINISTER OF STATE IN THE
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MINISTRY OF COMMUNICATIONS AND MINISTER OF
IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI SANJAY SHAMRAO
DHOTRE): Sir, I beg to lay on the Table:-

STATE

(1)

(2)

€)

(1)

(i)

(1)

(i)

(iii)

A copy of the Annual Report (Hindi and English
versions) of the Rashtriya Sanskrit Vidyapeetha,
Tirupati, for the year 2018-2019, alongwith
Audited Accounts.
A copy of the Review (Hindi and English
versions) by the Government of the working of
the Rashtriya Sanskrit Vidyapeetha, Tirupati, for
the year 2018-2019.
Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (1) above.

[Placed in Library, See No. LT-

2002/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Indian Institute of Technology
Patna, Patna, for the year 2017-2018.

A copy of the Annual Accounts (Hindi and
English versions) of the Indian Institute of
Technology Patna, Patna, for the year 2017-2018,
together with Audit Report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the working of
the Indian Institute of Technology Patna, Patna,
for the year 2017-2018.
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(4)

(5)

(6)

(7)

Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (3) above.

(1)

(i)

(iii)

(1)

(i)

(iii)

[Placed in Library, See No. LT-
2003/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Indian Institute of Technology
Kharagpur, Kharagpur, for the year 2018-2019.
A copy of the Annual Accounts (Hindi and English
versions) of the Indian Institute of Technology
Kharagpur, Kharagpur, for the year 2018-2019,
together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Indian Institute
of Technology Kharagpur, Kharagpur, for the year
2018-2019.
Two statements (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (5)
above.

[Placed in Library, See No. LT-

2004/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Indian Institute of Technology
Madras, Chennai, for the year 2018-2019.
A copy of the Annual Accounts (Hindi and English
versions) of the Indian Institute of Technology
Madras, Chennai, for the year 2018-2019, together
with Audit Report thereon.
A copy of the Review (Hindi and English versions)

by the Government of the working of the Indian
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(8)

)

(10)

(11)

Institute of Technology Madras, Chennai, for the year
2018-20109.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (7) above.

(1)

(i)

(iii)

[Placed in Library, See No. LT-
2005/17/20]

A copy of the Annual Report(Hindi and English
versions) of the Indian Institute of Technology
Hyderabad, Hyderabad, for the year 2018-2019.

A copy of the Annual Accounts of the Indian
Institute of Technology Hyderabad, Hyderabad, for
the year 2018-2019, together with Audit Report
thereon.

A copy of the Review (Hindi and English versions)
by the Government of the Indian Institute of
Technology Hyderabad, Hyderabad, for the year
2018-2019.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (9) above.

(i)

[Placed in Library, See No. LT-

2006/17/20]

A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Technology
Jodhpur, Jodhpur, for the year 2018-2019.

A copy of the Annual Accounts (Hindi and English

versions) of the Indian Institute of Technology
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(12)

(13)

(14)

(15)

(iii)

Jodhpur, Jodhpur, for the year 2018-2019, together
with Audit Report thereon.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Indian

Institute of Technology Jodhpur, Jodhpur, for the year
2018-2019.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (11) above.

(i)

(111)

[Placed in Library, See No. LT-
2007/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Indian Institute of Technology
Gandhinagar, Gandhinagar, for the year 2018-2019.
A copy of the Annual Accounts (Hindi and English
versions) of the Indian Institute of Technology
Gandhinagar, Gandhinagar, for the year 2018-2019,
together with Audit Report thereon.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Indian
Institute of Technology Gandhinagar, Gandhinagar,
for the year 2018-2019.

Two statements (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (13)

above.

(1)

[Placed in Library, See No. LT-
2008/17/20]

A copy of the Annual Report (Hindi and English

versions) of the National Institute of Technology
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(16)

(17)

(18)

(19)

(i)

(i)

(iii)

Kurukshetra, Kurukshetra, for the year 2018-2019,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the National
Institute of Technology Kurukshetra, Kurukshetra,
for the year 2018-2019.
Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(15) above.

[Placed in Library, See No. LT-

2009/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Jamia Millia Islamia, New Delhi, for
the year 2018-2019.

A copy of the Annual Accounts (Hindi and English
versions) of the Jamia Millia Islamia, New Delhi, for
the year 2018-2019, together with Audit Report
thereon.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Jamia
Millia Islamia, New Delhi, for the year 2018-2019.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (17) above.

(1)

[Placed in Library, See No. LT-
2010/17/20]
A copy of the Annual Report (Hindi and English

versions) of the National Institute of Technology
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(20)

(21)

(22)

(23)

(i)

Delhi, New Delhi, for the year 2017-2018, alongwith
Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the National
Institute of Technology Delhi, New Delhi, for the
year 2017-2018.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (19) above.

(i)

[Placed in Library, See No. LT-
2011/17/20]
A copy of the Annual Report (Hindi and English
versions) of the National Institute of Technology
Arunachal Pradesh, Yupia, for the year 2017-2018,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the National
Institute of Technology Arunachal Pradesh, Yupia,
for the year 2017-2018.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (21) above.

(i)

[Placed in Library, See No. LT-
2012/17/20]

A copy of the Annual Report (Hindi and English
versions) of the National Institute of Technology
Patna, Patna, for the year 2016-2017.

A copy of the Annual Accounts (Hindi and English

versions) of the National Institute of Technology
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(24)

(25)

(26)

(27)

(iii)

Patna, Patna, for the year 2016-2017, together with
Audit Report thereon.

A copy of the Review (Hindi and English versions)
by the Government of the working of the National

Institute of Technology Patna, Patna, for the year
2016-2017.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (23) above.

(i)

[Placed in Library, See No. LT-
2013/17/20]
A copy of the Annual Report (Hindi and English
versions) of the National Institute of Technology
Sikkim, Ravangla, for the year 2017-2018, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the National
Institute of Technology Sikkim, Ravangla, for the
year 2017-2018.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (25) above.

(i)

[Placed in Library, See No. LT-
2014/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Samagra Shikshana Karnataka,
Bengaluru, for the year 2018-2019, alongwith
Audited Accounts.

Statement regarding Review (Hindi and English
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(28)

(29)

(30)

(D

versions) by the Government of the working of the
Samagra Shikshana Karnataka, Bengaluru, for the
year 2018-2019.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (27) above.

(i)

(iii)

[Placed in Library, See No. LT-
2015/17/20]

A copy of the Annual Report (Hindi and English
versions) of the National Council for Teacher
Education, New Delhi, for the year 2017-2018.

A copy of the Annual Accounts (Hindi and English
versions) of the National Council for Teacher
Education, New Delhi, for the year 2017-2018,
together with Audit Report thereon.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
National Council for Teacher Education, New Delhi,
for the year 2017-2018.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (29) above.

(1)

[Placed in Library, See No. LT-
2016/17/20]
A copy of the Annual Report (Hindi and English
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(32)

(33)

(34)

(35)

(i)

versions) of the Sant Longowal Institute of
Engineering and Technology, Longowal, for the year
2018-2019, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Sant
Longowal Institute of Engineering and Technology,
Longowal, for the year 2018-2019.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (31) above.

(i1)

[Placed in Library, See No. LT-

2017/17/20]

A copy of the Annual Report (Hindi and English

versions) of the Atal Bihari Vajpayee Indian Institute

of Information Technology and  Management,
Gwalior, for the year 2017-2018.

A copy of the Review (Hindi and English versions)

by the Government of the working of the Atal Bihari

Vajpayee Indian Institute of Information Technology

and Management, Gwalior, for the year 2017-2018.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (33) above.

(ii)

[Placed in Library, See No. LT-

2018/17/20]

A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Information

Technology, Design and Manufacturing, Kurnool, for
the year 2017-2018.

A copy of the Annual Accounts (Hindi and English

versions) of the Indian Institute of Information
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(36)

(37)

(38)

(39)

(iii)

Technology, Design and Manufacturing, Kurnool, for
the year 2017-2018, together with Audit Report
thereon.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Institute of
Information Technology, Design and Manufacturing,
Kurnool, for the year 2017-2018.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (35) above.

(i)

(i)

(1)

[Placed in Library, See No. LT-
2019/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Ghani Khan Choudhury Institute of
Engineering and Technology, Malda, for the year
2012-2013, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the Ghani
Khan Choudhury Institute of Engineering and
Technology, Malda, for the year 2012-2013.
Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(37) above.

[Placed in Library, See No. LT-

2020/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Board of Apprenticeship Training
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(40)

(41)

(42)

(43)

(Southern Region), Chennai, for the year 2018-2019,
alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions)
by the Government of the working of the Board of
Apprenticeship Training (Southern Region), Chennai,
for the year 2018-2019.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (39) above.

[Placed in Library, See No. LT-
2021/17/20]

(1) A copy of the Annual Report (Hindi and English
versions) of the Board of Practical Training (Eastern
Region), Kolkata, for the year 2018-2019, alongwith
Accounts.

(11) A copy of the Review (Hindi and English versions)
by the Government of the working of the Board of
Practical Training (Eastern Region), Kolkata, for the
year 2018-2019.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (41) above.

[Placed in Library, See No. LT-
2022/17/20]

(1) A copy of the Annual Report (Hindi and English
versions) of the Board of Apprenticeship Training
(Northern Region), Kanpur, for the year 2018-2019,
alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions)
by the Government of the working of the Board of
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(44)

(45)

(46)

(47)

Apprenticeship Training (Northern Region), Kanpur,
for the year 2018-2019.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (43) above.

(i)

[Placed in Library, See No. LT-
2023/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Board of Apprenticeship Training
(Western Region), Mumbai, for the year 2018-2019,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Board of
Apprenticeship Training (Western Region), Mumbai,
for the year 2018-2019.

Statement (Hindi and English versions) showing reasons for

delay 1n laying the papers mentioned at (45) above.

(i)

[Placed in Library, See No. LT-

2024/17/20]

A copy of the Annual Report (Hindi and English

versions) of the Indian Institute of Information

Technology, Design and Manufacturing,
Kancheepuram, for the year 2017-2018.

A copy of the Annual Accounts (Hindi and English

versions) of the Indian Institute of Information

Technology, Design and Manufacturing,
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(48)

(49)

(50)

(1)

(iii)

Kancheepuram, for the year 2017-2018, together with
Audit Report thereon.

A copy of the Review (Hindi and English versions)
by the Government of the working of the Indian
Institute of Information Technology, Design and
Manufacturing, Kancheepuram, for the year 2017-
2018.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (47) above.

(i1)

[Placed in Library, See No. LT-

2025/17/20]

A copy of the Annual Report (Hindi and English

versions) of the Rajasthan Council of Elementary

Education, Jaipur, for the year 2017-2018, alongwith
Audited Accounts.

Statement regarding Review (Hindi and English

versions) by the Government of the working of the

Rajasthan Council of Elementary Education, Jaipur,
for the year 2017-2018.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (49) above.

[Placed in Library, See No. LT-

2026/17/20]

A copy of the Annual Report (Hindi and English

versions) of the Rajasthan Council of Secondary

Education, Jaipur, for the years 2014-2015 and 2015-
2016, alongwith Audited Accounts.
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(1))  Statement regarding Review (Hindi and English
versions) by the Government of the working of the
Rajasthan Council of Secondary Education, Jaipur,

for the years 2014-2015 and 2015-2016.
(52) Two statements (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (51)

above.
[Placed in Library, See No. LT-
2027/17/20]

(53) A copy each of the following Notifications (Hindi and English
versions) under Section 48 of the Indian Institute of Information
Technology (Public-Private Partnership) Act, 2017:-

@) S.0.3810(E) published in Gazette of India dated 23™
October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology (Public-Private
Partnership), Lucknow.

(i1) S.0.3811(E) published in Gazette of India dated 231d
October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology  (Public-Private

Partnership), Ranchi.
(iii) S.0.3812(E) published in Gazette of India dated 2379

October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology  (Public-Private

Partnership), Pune.
(iv) S.0.3813(E) published in Gazette of India dated 23

October, 2019 regarding ordinances framed for the Indian
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Institute  of Information  Technology (Public-Private

Partnership), Tiruchirappalli.
) S.0.3814(E) published in Gazette of India dated 23™

October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology  (Public-Private

Partnership), Kalyani.
(vi) S.0.3815(E) published in Gazette of India dated 23™

October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology  (Public-Private

Partnership), Una.
(vi1) S.0.3816(E) published in Gazette of India dated 23rd

October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology  (Public-Private

Partnership), Sonepat.
(viii)  S.0.3817(E) published in Gazette of India dated 23"

October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology (Public-Private
Partnership), Dharwad.

(1x) S.0.3818(E) published in Gazette of India dated 23rd
October, 2019 regarding ordinances framed for the Indian
Institute  of Information  Technology (Public-Private

Partnership), Kottayam.
(x) S.0.3819(E) published in Gazette of India dated 23™

October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology  (Public-Private

Partnership), Sricity Chittoor.

56/74



7/9/22,12:10 PM

(x1) S.0.3820(E) published in Gazette of India dated 23rd
October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology  (Public-Private

Partnership), Nagpur.
(xi1) S.0.3821(E) published in Gazette of India dated 23rd

October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology (Public-Private

Partnership), Guwabhati.
(xum1)  S.0.3822(E) published in Gazette of India dated 231d

October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology (Public-Private
Partnership), Vododara.

(xiv)  S.0.3823(E) published in Gazette of India dated 23rd
October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology  (Public-Private
Partnership), Kota.

(xv)  S.0.3824(E) published in Gazette of India dated 237
October, 2019 regarding ordinances framed for the Indian
Institute  of Information Technology  (Public-Private

Partnership), Senapati.
[Placed in Library, See No. LT-2028/17/20]

HFATT A& A S0, T Bl FER-3UR HIdb d1d sl
foar HifeTT |

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND
MINISTER OF STATE IN THE MINISTRY OF CORPORATE
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AFFAIRS (SHRI ANURAG SINGH THAKUR): Sir, I beg to lay on the
Table:-

(1) A copy each of the following papers (Hindi and English

versions):-

(1) Detailed Demands for Grants of the Ministry of Corporate
Affairs for the year 2020-2021.

[Placed in Library, See No. LT-2029/17/20]
(11)  Output Outcome Framework of the Ministry of Corporate
Affairs for the year 2020-2021.
[Placed in Library, See No. LT-2030/17/20]
(1i1) Detailed Demands for Grants of the Parliament,
Secretariats of the President and Vice-President for the year
2020-2021.
[Placed in Library, See No. LT-2031/17/20]
(iv) Detailed Demands for Grants of the Ministry of Finance for
the year 2020-2021.
[Placed in Library, See No. LT-2032/17/20]
(v)  Output Outcome Monitoring Framework of the Ministry of
Finance for the year 2020-2021.
[Placed in Library, See No. LT-2033/17/20]
(2) (1) A copy of the Annual Report (Hindi and English
versions) of the Pension Fund Regulatory and
Development Authority, New Delhi, for the year 2018-
2019, alongwith Audited Accounts.
(11)) A copy of the Review (Hindi and English versions) by

the Government of the working of the Pension Fund
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Regulatory and Development Authority, New Delhi, for
the year 2018-2019.

[Placed in Library, See No. LT-
2034/17/20]
(3) (1) A copy of the Annual Report (Hindi and English
versions) of the National Institute of Public Finance
and Policy, New Delhi, for the year 2018-2019,

alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by
the Government of the working of the National Institute
of Public Finance and Policy, New Delhi, for the year
2018-2019.

[Placed in Library, See No. LT-
2035/17/20]

(4) A copy of the Annual Accounts (Hindi and English versions) of
the Insurance Regulatory and Development Authority of India,
Hyderabad, for the year 2018-2019, together with Audit Report thereon.
[Placed in Library, See No. LT-2036/17/20]
(5) A copy of the Annual Report (Hindi and English versions)
of the Nagaland Rural Bank, Kohima, for the year 2018-
2019, alongwith Audited Accounts.
[Placed in Library, See No. LT-
2037/17/20]

(6) A copy of the Consolidated Review (Hindi and English versions)
by the Government of the working of the Regional Rural Banks for the
year 2018-2019.
[Placed in Library, See No. LT-2038/17/20]
(7) (1) A copy of the Annual Report (Hindi and English
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versions) of the National Institute of Financial
Management, Faridabad, for the year 2018-2019,
alongwith Audited Accounts.

(11) Statement regarding Review (Hindi and English
versions) by the Government of the working of the
National Institute of Financial Management, Faridabad,
for the year 2018-2019.

(8)  Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (7) above.

[Placed in Library, See No. LT-

2039/17/20]

(9) A copy of the Pension Fund Regulatory and Development
Authority (Retirement Adviser) (Fifth Amendment) Regulations, 2019
published in Notification No. PFRDA/12/RGL/139/10 in Gazette of

India dated 3¢ December,

2019 wunder Section 53 of the Pension Fund Regulatory and
Development Authority Act, 2013.
[Placed in Library, See No. LT-2040/17/20]

(10) A copy of the Securities and Exchange Board of India (Delisting of
Equity Shares) (Amendment) Regulations, 2019 (Hindi and English
versions) published in Notification No. SEBI/LAD-NRO/GN/2019/25 in

Gazette of India dated 29t July, 2019 under Section 31 of the Securities
and Exchange Board of India Act, 1992.
[Placed 1n Library, See No. LT-2041/17/20]
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(11) A copy of the Notification No. S.0.4644(E) (Hindi and English

versions) published in Gazette of India dated 27% December, 2019 to
explicitly explain the provisions of the aforesaid Notification No.

S.0.870(E) dated 27.03.2015 under sub-section (3) of Section 114 of the
Insurance Act, 1938.
[Placed 1n Library, See No. LT-2042/17/20]

(12) A copy of the Insurance Regulatory and Development Authority
of India (Third Party Administrators-Health Services) (Amendment)
Regulations, 2019 (Hindi and English versions) published in
Notification No. F. No. IRDAI/Reg/15/166/2019 in Gazette of India

dated 4th December, 2019 under Section 114A of the Insurance Act,
1938 and Section 27 of the Insurance Regulatory and Development
Authority Act, 1999.

[Placed in Library, See No. LT-2043/17/20]

(13) A copy each of the following Notifications (Hindi and English
versions) under Section 25 of the Coinage Act, 2011:-
(1) The Coinage of Two Hundred and Fifty Rupees to

commemorate the occasion of 250" Session of Rajya Sabha
Rules, 2019 published in Notification No. G.S.R.829(E) in

Gazette of India dated 8 November, 2019.

(11) The Coinage (Issue of Commemorative Coin on the

occasion of the 550" Prakash Utsav of Shri Guru Nanak Dev
Ji) Amendment Rules, 2019 published in Notification No.

G.S.R.791(E) in Gazette of India dated 161 October, 2019.
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(ii1) The Coinage of One Hundred Fifty Rupees Coin to

commemorate the occasion of 150™ Birth Anniversary of
Mahatma Gandhi Rules, 2019 published in Notification No.

G.S.R.592(E) in Gazette of India dated 229 August, 2019.
[Placed in Library, See No. LT-2044/17/20]

(14) A copy each of the following Notifications (Hindi and English

versions) under Section 3A of the Government Savings Promotion Act,
1873:-

() G.S.R.913(E) published in Gazette of India dated 12
December, 2019, rescinding Notification No. G.S.R.1136(E)

dated 15" June, 1968.
(11) The Sukanya Samriddhi Account Scheme, 2019
(Amendment Rules), 2018 published in Notification No.

G.S.R.914(E) in Gazette of India dated 12t December, 2019.
(111) The Public Provident Fund Scheme, 2019 (Amendment
Rules), 2018 published in Notification No. G.S.R.915(E) in

Gazette of India dated 12t December, 2019.
(1v) The Senior Citizen’s Savings Scheme, 2019 (Amendment
Rules), 2018 published in Notification No. G.S.R.916(E) in

Gazette of India dated 12t December, 2019.
(V) The National Savings (Monthly Income Account) Scheme,
2019 (Amendment Rules), 2018 published in Notification No.

G.S.R.917(E) in Gazette of India dated 12t December, 2019.
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(vi) The National Savings Recurring Deposit Scheme, 2019
(Amendment Rules), 2018 published in Notification No.

G.S.R.918(E) in Gazette of India dated 12" December, 2019.
(vil) The National Savings Certificates (VIII Issue) Scheme, 2019
(Amendment Rules), 2018 published in Notification No.

G.S.R.919(E) in Gazette of India dated 12t December, 2019.
(viii) The Kisan Vikas Patra Scheme, 2019 (Amendment Rules),
2018 published in Notification No. G.S.R.920(E) in Gazette of

India dated 12t December, 2019.
(1x) The Post Office Savings Account Scheme, 2019
(Amendment Rules), 2018 published in Notification No.

G.S.R.921(E) in Gazette of India dated 12" December, 2019.
(x) The National Savings Time Deposit Scheme, 2019
(Amendment Rules), 2018 published in Notification No.

G.S.R.922(E) in Gazette of India dated 12t December, 2019.
[Placed in Library, See No. LT-2045/17/20]

(15) A copy each of the following Notifications (Hindi and English

versions) under section 296 of the Income Tax Act, 1961 :-

(1) The Income-tax (Sth Amendment) Rules, 2019 published in
Notification No. G.S.R.662(E) in Gazette of India dated 17t

September, 2019, together with an explanatory memorandum.

(11)  The Income-tax (13th Amendment) Rules, 2019 published in
Notification No. G.S.R.836(E) in Gazette of India dated 11

November, 2019, together with an explanatory memorandum.
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[Placed in Library, See No. LT-2046/17/20]

(16) A copy of the Prohibition of Benami Property Transactions (15
Amendment) Rules, 2019 (Hindi and English versions) published in

Notification No. G.S.R.885(E) in Gazette of India dated 29 November,
2019 under Section 69 of the Benami Transactions (Prohibition)

Amendment Act, 2006, together with an explanatory memorandum.
[Placed in Library, See No. LT-2047/17/20]

(17) A copy each of the following Notifications (Hindi and English

versions) under sub-section (2A) of Section 76 of the Indian Stamp Act,
1899:-

(1) The Indian Stamp (Collection of Stamp-Duty through Stock
Exchanges, Clearing Corporations and Depositories) Rules,
2019 published in Notification No. G.S.R.901(E) in Gazette of

India dated 10" December, 2019.

(i1))  The Indian Stamp (Collection of Stamp-Duty through Stock
Exchanges, Clearing Corporations and Depositories)
(Amendment) Rules, 2020 published in Notification No.

G.S.R.19(E) in Gazette of India dated gth January, 2020.
[Placed in Library, See No. LT-2048/17/20]

(18) A copy of the Notification No. G.S.R.28(E) (Hindi and English
versions) published in Gazette of India dated 13th January, 2020,

together with an explanatory memorandum seeking to appoint
Revisional Authority under CGST Act, 2017 under Section 166 of the
Central Goods and Service Tax Act, 2017.

[Placed in Library, See No. LT-2049/17/20]
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(19) A copy of the Notification No. G.S.R.948(E) (Hindi and English

versions) published in Gazette of India dated 24™ December, 2019,

together with an explanatory memorandum making certain amendments

in Notification No. 14/2018-Union Territory Tax, dated gth October,
2018 under Section 166 of the Central Goods and Service Tax Act, 2017
and Section 24 of the Union Territory Goods and Service Tax Act, 2017.

[Placed in Library, See No. LT-2050/17/20]

(20) A copy of the Notification No. 1-CA(5)/70A/2019 (Hindi and

English versions) published in Gazette of India dated 29" November,
2019, containing

corrigendum to the Notification No. 1-CA(5)/70/2019  dated 30th
September, 2019 under Section 30B of the Chartered Accountants Act,
1949.

[Placed in Library, See No. LT-2051/17/20]

(21) A copy each of the following Notifications (Hindi and English

versions) under sub-section (4) to Section 23A of the Regional Rural
Banks Act, 1976:-

(1) S.0.4106(E) published in Gazette of India dated 14th
November, 2019, regarding dissolution of Madhya Bihar
Gramin Bank and Bihar Gramin Bank by reason of

amalgamation.

(i1) S.0.4107(E) published in Gazette of India dated 14

November, 2019, regarding dissolution of Narmada Jhabua
Gramin Bank and Central Madhya Pradesh Gramin Bank by

reason of amalgamation.
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(111) S.0.4108(E) published in Gazette of India dated 14™

November, 2019, regarding dissolution of Sarva UP Gramin

Bank and Prathama Bank by reason of amalgamation.

(iv) S.0.4109(E) published in Gazette of India dated 14%
November, 2019, regarding dissolution of Gramin Bank of
Aryavart and Allahabad UP Gramin Bank by reason of
amalgamation.

(V) S.0.4110(E) published in Gazette of India dated 14th
November, 2019, regarding dissolution of Pragathi Krishna
Gramin Bank and Kaveri Grameena Bank by reason of

amalgamation.

(vi) S.0.4111(E) published in Gazette of India dated 14
November, 2019, regarding dissolution of Vananchal Gramin

Bank and Jharkhand Gramin Bank by reason of amalgamation.

(vi1) S.0.4112(E) published in Gazette of India dated 14th
November, 2019, regarding dissolution of Pallavan Grama
Gramin Bank and Pandyan Grama Bank by reason of

amalgamation.

(viii)  S.0.4113(E) published in Gazette of India dated 14t
November, 2019, regarding dissolution of Baroda Gujarat
Gramin Bank and Dena Gujarat Gramin Bank by reason of

amalgamation.

(1x) S.0.4114(E) published in Gazette of India dated 14th
November, 2019, regarding dissolution of Punjab Gramin
Bank, Malwa Gramin Bank and Sutlej Gramin Bank by reason

of amalgamation.
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(x)

S.0.4115(E) published in Gazette of India dated 14th
November, 2019, regarding dissolution of Assam Gramin
Vikash Bank and Langpi Dehangi Rural Bank by reason of
amalgamation.

[Placed in Library, See No. LT-2052/17/20]

(22) A copy each of the following Notifications (Hindi and English

versions) under section 159 of the Customs Act, 1962:-

(1)

(i1)

(iii)

(iv)

v)

G.S.R.61(E) published in Gazette of India dated 2"
February, 2020, together with an explanatory memorandum

seeking to amend notification No.50/2017-Customs dated 30th

June, 2017.

G.S.R.62(E) published in Gazette of India dated 2™
February, 2020, together with an explanatory memorandum

seeking to amend notification No. 57/2017-Customs, dated the
30" June, 2017.
G.S.R.63(E) published in Gazette of India dated ond

February, 2020, together with an explanatory memorandum

seeking to amend notification No. 19/2019-Customs, dated the
06" July, 2019.
G.S.R.64(E) published in Gazette of India dated 279

February, 2020, together with an explanatory memorandum

seeking to amend notification No. 148/1994-Customs, dated
the 13t July, 1994.
G.S.R.65(E) published in Gazette of India dated 2™

February, 2020, together with an explanatory memorandum
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seeking amend notification No. 25/1999-Customs, dated the
28" February, 1999.
(vi) G.S.R.66(E) published in Gazette of India dated 279

February, 2020, together with an explanatory memorandum
seeking to amend notification No. 24/2005-Customs, dated the

015t March, 2005.
(vii) G.S.R.67(E) published in Gazette of India dated 279

February, 2020, together with an explanatory memorandum
seeking to amend notification No. 25/2005-Customs, dated the

15t March, 2005.
(viii)  G.S.R.68(E) published in Gazette of India dated 2™

February, 2020, together with an explanatory memorandum
seeking exempt specified goods from Health Cess imposed on
the medical devices falling under heading 9018 to 9022 in
terms of clause 139 of the Finance Bill, 2020.

(ix) G.S.R.69(E) published in Gazette of India dated 279
February, 2020, together with an explanatory memorandum
seeking to amend notification No. 11/2018-Customs, dated the

ond February, 2018 in order to revise the levy of Social

Welfare Surcharge on specified goods.

(x) G.S.R.70(E) published in Gazette of India dated 2"
February, 2020, together with an explanatory memorandum

seeking to amend notifications mentioned in the Column (2) of
the Table of the notification No. 10/2020-Customs, dated the

21d Eebruary, 2020.
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(xi) G.S.R.71(E) published in Gazette of India dated 279
February, 2020, together with an explanatory memorandum

seeking to amend notification No. 82/2017-Customs dated the
27th October, 2017.
(xii) G.S.R.72(E) published in Gazette of India dated 2™

February, 2020, together with an explanatory memorandum
seeking rescind certain customs notifications which have
become redundant or entries in these notifications are being
merged with other similar notifications granting exemptions.
(x111) The Transhipment of Cargo to Nepal under Electronic Cargo

Tracking System Regulations, 2019 published in Notification
No. G.S.R.704(E) published in Gazette of India dated 30t

September, 2019, together with an explanatory memorandum.

(xiv) The Manufacture and other Operations in Warehouse (No. 2)
Regulations, 2019 published in Notification No. G.S.R.754(E)

published in Gazette of India dated 15t October, 2019, together
with an explanatory memorandum.

(xv) The Warehouse (Custody and Handling of Goods)
Amendment Regulations, 2019 published in Notification No.

G.S.R.755(E) published in Gazette of India dated 15! October,
2019, together with an explanatory memorandum.

(xvi) The Warehouse Goods (Removal) Amendment Regulations,
2019 published in Notification No. G.S.R.756(E) published in

Gazette of India dated 15! October, 2019, together with an
explanatory memorandum.
[Placed in Library, See No. LT-2053/17/20]
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(23) A copy each of the following Notifications (Hindi and English
versions) under Section 10 of the Customs Tariff Act, 1975:-

(1) The Customs Tariff (Identification, Assessment and
Collection of Anti-dumping Duty on Dumped Articles and for
Determination of Injury) Amendment Rules, 2020 published

in Notification No.

G.S.R.73(E) published in Gazette of India dated 2" February,

2020, together with an explanatory memorandum.

(11) The Customs Tariff (Identification, Assessment and
Collection of Countervailing Duty on Subsidised Articles and
for Determination of Injury) Amendment Rules, 2020
published in Notification No. G.S.R.74(E) published in

Gazette of India dated 2™ F ebruary, 2020, together with an
explanatory memorandum.
[Placed in Library, See No. LT-2054/17/20]

(24) A copy each of the following Notifications (Hindi and English

versions) under sub-section (7) of Section 9A of the Customs Tariff Act,
1975:-

(1) G.S.R.75(E) published in Gazette of India dated 2"

February, 2020, together with an explanatory memorandum

seeking to amend notification No. 1/2018-Customs (SG),
dated the 30™ July, 2018.
(i1) G.S.R.76(E) published in Gazette of India dated 2™

February, 2020, together with an explanatory memorandum
seeking to revoke the Anti-dumping duty imposed on Purified

Terephthalic Acid and for this purpose, rescinds the
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notifications No. 28/2016-Customs (ADD), dated the 5th July,

2016 and No. 28/2019-Customs (ADD), dated the 24th July,
2019.
[Placed in Library, See No. LT-2055/17/20]

(25) A copy of the Order (Hindi and English versions) issued by the

Central Board of Direct Taxes, Department of Revenue, Ministry of
Finance under Section 119(2)(c) of the Income-tax Act, 1961.

[Placed in Library, See No. LT-

2056/17/20]

(26) A copy of the Notification No. G.S.R.912(E) (Hindi and English
versions) published in Gazette of India dated 12th December, 2019,

rescinding notifications, mentioned therein under sub-section (3) of
Section 15 of the Government Savings Promotion Act, 1873.

[Placed in Library, See No. LT-

2057/17/20]

e e HaTag | 3T HEl 9T 9o |arg 3R freTidr
Harerg ® g 1A (o 399 e ST i Heley, | 9y
2020-2021 & foIT UUSd 3R W=3dl AUNT, S Wfad g &t
3fIaMI B! faxqd AT & T Ufd (fgwal auT 3iIell I¥h 0T THT Ued
WRILATE |

[Placed in Library, See No. LT-
2058/17/20]

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN
AND CHILD DEVELOPMENT (SUSHRI DEBASREE
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CHAUDHURI): Sir, [ beg to lay on the Table:-

(1)

(2)

€)

(4)

(1)

(i)

(i1)

(i)

A copy of the Annual Report (Hindi and English
versions) of the National Commission for Protection of
Child Rights, New Delhi, for the year 2018-2019,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the National
Commission for Protection of Child Rights, New Delhi,
for the year 2018-2019.

[Placed in Library, See No. LT-

2059/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Central Adoption Resource Authority,
New Delhi, for the year 2018-2019, along with Audited
Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Central Adoption
Resource Authority, New Delhi, for the year 2018-2019.
Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (2)
above.

[Placed in Library, See No. LT-

2060/17/20]

A copy of the Annual Report (Hindi and English
versions) of the National Institute of Public Cooperation
and Child Development, New Delhi, for the year 2018-
2019, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by

the Government of the working of the National Institute
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(5)

(6)

(7)

(8)

9)

(1)

(i)

of Public Cooperation and Child Development, New
Delhi, for the year 2018-2019.
Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (4)
above.

[Placed in Library, See No. LT-

2061/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Childline India Foundation, Mumbai,
for the year 2018-2019, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Childline India
Foundation, Mumbai, for the year 2018-2019.

Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (6) above.

(1)

(i)

[Placed in Library, See No. LT-
2062/17/20]

A copy of the Annual Report (Hindi and English
versions) of the Central Social Welfare Board, New
Delhi, for the year 2018-2019, alongwith Audited
Accounts.

A copy of the Review (Hindi and English versions) by
the Government of the working of the Central Social
Welfare Board, New Delhi, for the year 2018-2019.
Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (8)

above.
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[Placed in Library, See No. LT-
2063/17/20]

(10) A copy of the following papers (Hindi and English versions) under

Section 14 of the National Commission for Women Act, 1990:-

(1) Annual Report of the National Commission for Women,
New Delhi, for the year 2018-2019, alongwith Audited
Accounts.

(i1) A copy of the Review (Hindi and English versions) by

the Government of the working of the National
Commission for Women, New Delhi, for the year 2018-
2019.
(11) Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (10) above.
[Placed in Library, See No. LT-
2064/17/20]
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